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Report of joint committee in compliance to the Hon'ble NGT Order
dated 27.05.2022 in Original Application No. 394/2022 in the matter
of “Pushpendra Kumar Applicant Vs. Block Development Officer,
Kadaura & Ors.”

1.0 Background:

Hon'ble National Green Tribunal, Principal Bench, PB, New Delhi, in the matter of
Pushpendra Kumar Vs. Block Development Officer, Kadaura &Ors. Q.A. No, 394/2022
passed order on 27 05.2022 regarding

() Implementation of the CPCB guidelines for the environmental management
of Gaushala/ dairy farms issued in July, 2020 and Manual on Management
of Gaushalas by ICAR New Delhi vide dated 03rd May 2016 in all
Government Gaushalas running in district Jalaun managed by EO, Nagar
Panchayats/ Nagar Palaika in urban area and by Block Development Officer
at village level (UP) ,

(i)  Implement the basic essential facilities like concrete floor, adequate shelter
environment friendly nutritious diet, space as per BIS standard, regular
treatment, regular cleaning of cow dung to avoid the environmental pollution
failing to which environmental compensation to be imposed on these
government Gaushalas to save the environment,

(if}  To maintain the quality and dosage of feed/forage/supplements in order to
reduce enteric methane /harmful |

(ivi To implement the complete ban on the illegal slaughter houses and
slaughtering of animals in meat shops running in District Jataun,

(v} To ban and impose of environmental compensation on the licensed
slaughter houses for not following the SWM Rules, 2016 environmental
norms, CPCB Guidelines for slaughter houses published in 2017 as
characterization waste management practices and best available pollution
control technologies in slaughter houses along with other environment
norms passed by this Hon'ble Tribunal in O.A. No.339 of 2013 (Krishnkant
Singh Hoon &Anr. Vs, Union of India &0rs.) dated 23.12.2014, wherein a
complete ban was imposed on the slaughter of animals is illegal slaughter
nouses and meat shops was imposed by this Hon'ble Tribunal, Raelavant
portion of order is as below:

"7. At the same time, in view of the averments made in the application, we are also
of the considered view thal the facls avered require due verificalion and also
immediate remedial action by the concerned statutory authorities/governmental
officials /agencies. Accordingly, we conslitute Joint Committee comprising of
representatives of CPCB, Principal Secretary of Animal Husbandry, Government of
Uttar Pradesh, UPPCB, ICAR and National Dairy Development Board and diract the
same to verify the factual position, look into the grievances of the applicant and take
remedial action in accordance with law by following due process within one menth
from the date of receipt of a copy of this order. In view of the importance of the matler
involved and its ramifications, CPCB will be the Nodal Agency for coordination and
complignce, Factual and action taken report may be furnished within two months by
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e-mail al judicial-ngt@gov.in preferably in the form of searchable PDF/QCR Support
PDF and not in the form of Image PDF. Copy of referenced Hon'ble NGT Order is
enclosed.

P

2.0 Proceedings: N
in compliance of the referenced order, a designated Committee was constituted Y
comprising of the following members: '

1. Dr. Abhijit Kumar Mitra Director, CIRC, Meerut (Representative of ICAR,
Meerut)
2. Sh. AK. Tripathi, Scientist - ‘C’, CPCB, Regional Directorate, Lucknow,

Dr.S. Gorani, Deputy General Manager, NDDB, Anand, Guijrat (Representative

of NDDB, Anand, Gujrat)

Dr Ajayvir Singh Sirohi, Principal Scientist, ICAR-CIRC, Meerut, Uttar Pradesh,

Mrs Deepa Arora, R.O., UPPCB, Regional Office, Jhansi.

Shri Mohd Rashid, Manager, NDDB, Lucknow

Dr Surendra Singh, Deputy Chief Veterinary Officer (CVO), Jalaun

i

Moo s

Before the visit, Virtual Meeting of the Joint Committee through VC was conducted on
19.07. 2022.with the concerned officers of Jaluan district administration to get the
preliminary information with reference to the case and discuss strategy for physical
visit to find out the factual pesition. The Joint Committee decided to randomly select
cne Gaushala in each tehsil of the Jaluan district for the visit to verify the factual
position, look into the grievances of the applicant. The Joint committee also discussed
regarding format/check list for verification of factual position during the field visit,

Accordingly, the Joint committee randomly visited nine Gaushalas in Jalaun district.
During the visit, members of Joint Committea had interactions with the Gaushalas
Coordinators/care takers, Executive Officer (EO) MNagar Panchayat, District
Development Officers (DDOs) and the villagers. At most of the locations, villagers
informed that the condition of Gaushalas was bad earier. However, further
improvements are required to manage the animals housed in the Gaushala properly.
Joint Committee had filled a format/check list for each visited Gaushals/Aasthayee
Gaushala. The filed in formats containing detailed information about each
Gaushalas/Aasthayee Gaushala visited by Joint Committee are placed as
Annexures-l, and the summary of cbservation and recommendation are given below.

During Virtual Meeting schedule of joint inspection by the designated committee was
decided for July 25-26,2022. The salient cbservations based on inspection by the
designated committee are summarized as under:

3.0 Background of Gaushalas in District Jalaun, Urai:
Anna Pratha :
During the visit of joint committee, many temporary govanshashray sthals were found
without animals as informed by villagers due to anna pratha. Anna pratha — a system
of leaving the cattle free for grazing is commeonly practiced during lean seasons from
April to October month in Bundelkhand region. There are also not enough trees which
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could either provide shed or fodder to the aimlessly wandering cows, Farmers of the

region usually leave their fields fallow during Kharif and cultivate a Rabi crop. During
Rabi season, those animals are again housed to prevent damage of crop. Therefore,
many temporary govanshashray sthals are vacant during Kharif season and are again
filled during Rabi season.

4.0 Establishment and management of gaushalas:

Gaushalas are establishment which in-house weak, sick, injured, handicapped and
abandoned homeless cattle/cows to rehabilitate them. Different terminclogy is used
| for Gaushalas in different states like Gosadans, Pinjrapole, etcAs reported by the
| CVO, Jalaun that a total of 34674 catile have been rehabilitated in approx. 400
gaushals / goashray sthals (including 363 temporary goashray sthals; 18 Kanji house;
07 Kanha gaushala, 05 permanent goashray sthals; 02 govanshvanyvihar. 05
registered gaushalas) in 09 blocks of 05 tehsils of District Jalaun (copy attached in
Annexure-ll.

Establishment and management of gaushalas

1. The establishment and management of rural Temporary Goashray Sthals is
being done by gram panchayat through block development level.

2. The management of rural Kanji house is being done by Additional Chief Officer [
of Zila Panchayat.

3, 05 pashuashraygrah / 02 vanyvihar have been established by Gramin
Abhiyantran through Animal Husbandry and the management is being done by
gram panchayat through block development level.

4, Registered Gaushalas are established by Gaushala organizers.

It is also important to note that only Rs 30/- per animal /day is provided for feeding to
these animals by administration. In a meeting of local administration, joint commitiee
members, CVO, BDOs, EOs, Veterinary officers and concerned Gaushala officers at
District Magistrate Office, Jalaun on 26.07.22, the issue of such paltry budget for
feeding was raised and concemed officers demanded to enhance this provision in
view of present-day hike in feed cost,

5.0 Status of Gaushalas as per the inspection by the Committee:

Major environmental issues of Dairy farms and Gaushalas are related to disposal of
dung and Urine (wastewater). Poor handling & disposal of dung and wastewater
causes water pollution & odour problem. The designated committee has conducted
inspection of Gaushalas in Urban and Rural areas of Jaiaun District for compliance
verification of Hon'ble NGT Order. The Gaushalawise inspection report along with all
the photographs and relevant documents appended in Annexure-l & Il

6.0 Selection of site for establishment of gaushala

Siting criteria will be applicable for new establishment. Existing establishments should
take appropriate environmental friendly practices as per Guidelines. Gaushala shall
besetup as per siting policy/guidelines of local administration.
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» These should be located away from residential dwellings/hospitals/schools in
arder to avoid odour issue as per siting norms of local administration.
* It should be at least 100 meters away from water spread area of major drinking
water sources in order to avoid contamination of water bodies.

* Plantation of trees or green belts, wherever feasible, to provide a barrier against
spread of foul smell or noise criginating from them.

7. Slaughter house

The Joint Committee visited the locations of meet shops operating in Bajaria,
Ambedkar nagar chauraha, konch bus stand, Vikas bhawan, collectrate tiraha and
Kabeer nagar areas of Urai distt Jalaun, As informed by Nagar Nigam Urai approx..80-
85 meet shops are operational without license in Orai. distt Jalaun. District
administration Jalaun has informed that no legal or illegal slaughter house is operated
in urban or rural area of the district. During visit joint committee could not find any legal
or illegal operational slaughter house. As mentioned, vide letter number no. 1218/21-
LBA dated: 27.7.2022 issued from administration, Jalaun (enclosed in annexure-iv ).
During visit to the area concerned few small meet shops were found operational .
without valid license. ULBs required to take appropriate action in this regard to ensure
implementation of environmentally sound management system to maintain the
surrounding area clean.

Salient Observations:

1. The Committee observed that Gaushalas inspected in Jalaun district (UP) have no
proper provision for Liquid waste treatment as per CPCB guidelines for the
environmental management of gaushala/dairy farms issued in July 2021 and manual
for management of Gaushlas by ICAR New Delhi 2016.

2 During visit of the joint committee, it was observed that the Siting criteria of
Gaushata has not been complied by the Temporary Gaushala, at village Kailor,
Gram Panchayat, Madhavgarh Jalaun (UP} gaushala has not followed guidelines for
construction of cattle housing and CPCB guidelines for the environmental
management of gaushala/dairy farms issued in July 2021(revised) and manual for
management of Gaushlas by ICAR New Delhi 2016,

3. The Committee observed that Govansh Vanya Vihar Gaushalas inspected, atvillage
Chamari, Block, Kadaura has no proper fencing boundary wall for safely
rehabilitation of animals in Gaushala.
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4. The Committee has observed that in most of the gaushalas has no drainage facility,
proper shed, lack of travis for treatment of animals, provision for foot bath at entrance
and partition of the animals shed as per category of animal etc. which is violation of
CPCB guidelines for the environmental management of gaushala/dairy farms issued
in July 2021 (revised) and manual for management of Gaushias by ICAR New Delhi
2016.

5. The Committee observed that Gaushalas inspected in Rural areas Temporary
nirashit Govansh Asharysthal at Pandaura and Chitaura Village at Kadaura block in
District Jalaun has no proper shed and boundary wall for rehabilitation of animals
and noticed violation of CPCB guidelines for the environmental management of
gaushala/dairy farms issued in July 2021 and manual for management of Gaushias
by ICAR New Dethi 20186

6. At most of the gaushalas/temporary shelters, feed and fodder are not provided in
adequate quantity, particularly quantity of concentrate (cattle feed) is very less, as
compared to number of animals housed. However, at all gaushala visited by the
joint committee, submersible pump and adequate number of water trough were
available to provide required quantity of water for drinking as well as for cleaning of
animals/animal sheds:

7. During visit joint Committee has observed that the gaushalas have no proper
methods for utilization of cow dung except Bio-Compost.

Recommendations:
After visit of the gaushalas, the Joint committee has the followings recommendations for
proper management of these establishments:

1. All Gaushatas / temporary goashrya sthal located in district Jalaun should comply with
the revised "Guidelines for environmental management of dairy farms and gaushalas”
published by CPCB in 2021(revised) for environmental issues, waste management
and regulatory / monitoring mechanism for gaushalas . The “Manual on Management
of Gaushalas™ published by the Indian Council of Agricultural Research provides
information on minimum infrastructure (housing and ancillary) required for gaushalas,
feeding management, protocol for identification and record keeping of animals,
segregation and isolation of animals, veterinary care, maintaining hygiene as well as
disposal of animal waste.
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- In case of any violation of environmental norms under Water (Prevention and Con

of Poliution) Act, 1974, Air (Prevention and Control of Pollution) Act, 1981 and
Environmental (Protect) Act, 1986 by Dairy farms and Gaushalas, concerned
SPCBs/PCCs should impose environmental compensation as per CPCB methodology
for "Environmental Compensation to be levied on Industrial Units”, for damaging the
environment and in order to stop polluting activity and initiate prosecution for
repeatedly polluting units.

- They may set-up individual or common treatment facilities where in cluster, Local

bodies/corporations/SPCBs should facilitate Dairy farmers/ entrepreneurs/NGOs in

setting up of individual or common treatment facilities
- Water should be judiciously used for bathing of bovines and other services including

fioor cleaning to contain wastewater quantity to 50 litresiday/ bovine.

. Shelter management:

Preper housing is one of the basic needs for the cattle rehabilitated in these
establishments. Adoption of guidelines regarding minimum infrastructure required for
gaushalas would provide desirable welfare to the housed animals.

+ All animals maintained at Gaushalas should be given adequate shelter to save
them from inclement/harsh weather conditions and enough space to roam around,
lie down and stand up again. Animals should be segregated /grouped in various
groups based on their age for better management.

» Feed and particularly green fodder were not available in required quantity.
Animals are given more dry fodder and little or insufficient green fodder and
concentrate cattle feed.

= The specifications for fioor space {covered and open), feeding and watering for
animals, stores (dry fodder and concentrate), staff quarter, land required for
fodder production must be followed as per laid guidelines.

+ The flooring under covered area should be pucca {cemenited / brick-on-edge,
etc) and under open area should be kachcha for proper comfort and rest (follow
BIS standards). Pucca flooring with sufficient slope felicitates proper cieaning
of shed.

¢ In view of proper management, the animals must be accommodated in
separate sheds or partition as per their category (Milch, dry, pregnant, growers,
calves, adult males, etc). ‘All the sheds must be-properly ventilated
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* Isolation shed should be at one comner of the gaushala to accommodate
infected animals which may become source of infection to the other healthy
animals.

6. Feeding management

All the cattle should be provided feed in adequate quantities and of adequate
nutritional quality to meet their requirements for good health and welfare.

* The ration should be formulated to become balanced as per requirement of the
different category of animals. :

+ The ration should be comprised of green fodder, dry fodder, corcentrate
mixture (energy, protein, fat, minerais & vitamins) and salt as per
recommendations. Fresh water availability must be ensured to all the animals.

» Sufficient feeding and watering area as per specifications should be provided
in the gaushalas.

7. Health management

« Proper animal health care facilities (veterinary dispensary along with
medicines, trevis, isolation shed, elc) must be ensured to minimize pain, injury
and disease in the gaushalas.

« Regular vaccination (as per vaccination schedule), deworming, control for ecto-
parasites and screening of animals for TB, JD and Brucellosis should be
followed in the herd.

. Plantation of trees or green belts, wherever feasible, to provide a barrier against

spread of foul smell or noise originating from them.

- Local authorities/corporations should cary out inventory of Dairy farms and

Gaushalas located in their jurisdiction

10.Local bodies/municipal corporations shall publish a public notice in newspapers and

on their website for registration of Dairy farms and Gaushalas as per municipal laws.
Registration may be done preferably through online mode and same may be
displayed at their websites.

11. All the meet shops /slaughter houses may obtain valid license from concerned

authorities and follow guidelines for keeping clean surrounding environment of Jalaun
District,
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12.SPCB shall publish a public notice for Gaushalas to obtain cansent to establish and
consent to operate under Water Act, 1974 as well as Air Act, 1981 as per the
categorization of industries in Orange and Green Category, respectively.

13.SPCB/local bodies/municipal corporations shall upload Environmental Guidelines on
their website and also circulate to all Dairy farms and Gaushalas.

14. 8PCB/local bodies/corporations should monitor dairy farms and gaushalas on regular
basis.

15.3PCB will consider carrying capacity of surroundings while gllowing a new
establishment and laying down environmental norms.

16.5PCB should provide training and consuitation to Gram Panchayat for implementation
of guidelines in their jurisdiction. Gram Panchayat should ensure implementation of
guidelines by Dairy farms and Gaushalas falling under their jurisdiction for handling
and management of wastes.

S. |Name of the Joint committee members and | Signature
No. | Department

1. | Sh. AK. Tripathi, Scientist - 'C’, CPCB, Regional ﬁ*":’jé
Directorate, Lucknow (Nodal Agency)
2. | Dr. Sanjay Gorani, Deputy General Manager, N
é Animal Breeding Group, NDDB, Anand (Gujrat) (e
3. | Dr Ajayvir Singh Sirchi, Principal Scientist, ICAR- e
CIRC, Meerut, Uttar Pradesh. NG o™
o

Jhansi

5. | Shri Mohd Rashid, Manager, NDDB, Lucknow T y!

6. | Dr Surendra Singh, Deputy Chief Veterinary Officer
{CVO), Jalaun

4. | Ms Deepa Arcra, Regional Officer, UPPCB, RO, Wﬁ \E\ ,L_,,L_'L.
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Annexure-|

Annexure-1

Inspection Report of Gaushalas situated in Jalaun District (UP) by joint committee
in compliance of order passed by the Hon'ble National Green Tribunal (PB) in case
of OA No. 394/2022; Pushpendra Kumar Applicant Vs, Block Development Officer,
Kadaura&Orsdated27.05.2022.

Background;

In pursuance of Hon'ble NGT order OA No.394/2022, dated 27.05.2022, with reference
to Application filed by Shri Pushpendra Kumar (Applicant) Vs Block Development Officer,
Kadaura & Ors (Respondents) 09 nos. of Gaushalas located in Jalaun District, Uttar
Pradesh were inspected by joint committee during July 25-26, 2022. Out of these 09
Gaushalas, 6 Gaushalas were accommodated with animals during visit. However, in the
remaining 03 Gaushalas/ Temporary Gauvansh Ashray Sthal were not having any animal
during visit. The inspections were carried out by Joint Committee constituted by the
Hon'ble NGT comprising of representative from CPCB, Principal Secretary- Animal
Husbandry, Govt. of UP, Director CIRC, ICAR, National Dairy Development Board
(NDDB), Regional Officer, UPPCB RO, Jhansi, UP. The Joint Committee decided to
randomly select one Gaushala from urban area and one gaushala from Rural area in
each tehsil of the Jaluan district for the visit to verify the factual position, and look into the
grievances of the applicant and suggest remedial action in accordance with law. The
salient details, observations and recommendations based on inspection are as follows:

Inspection of Gaushalas/ Temporary Gauvansh Ashray Sthal:

1. Kanha Gaushala Kadura (UP):
Date of Inspection: 25.07.2022

’ ggz-gal;nnmct details and address of Egﬁgﬂ r?gﬂﬁ?éiﬁfg?;gh
8189078199
2 | Year of establishment 2019 ]
|3 | Total area of Gaushala : 1.542 hectare
4 ff;:r;ﬁrﬂljrc;hnn of Gaushala: Urban/ Peri- Urban
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Size of Gaushala:

-~ Small: up to 100 animals

—~  Medium:101 to 1000 animals
— Large:More than 1000 animals

Medium (203 animals)

Space requirement for each animal
Gaushala for standing, resting, loafing,
feeding, movement, watering and ventilation

Sufficient covered and open
area

(Category wise cattle sheds
available)

Whether siting criteria is complying as per
the Local Administration?

Complied

Details of Registration
Bodies/Municipal Corporation

with Local

Local Body Directorate
(Administrative and financial
approved by Director Local
Bodies)

Whether consent has been obtained from
Statutory authority? If yes, details thereof

Mo, Yet to be obtained from
SPCB

10

Method of identification
management

and recerd

identification through [INAPH
(Information network for
productivity and health) Ear
Tag,

Record maintained are; Animal
Stock Register, Feed & Fodder
Register and Animal Treatment
Register

1

Total feed and fodder offered daily:

Quantity and type of Green fodder, Dry
fodder and concentrate (along with seasonal
wariation)

Green Fodder-212 Kg/day,
Dry Fodder-212 Kg/day;
Concentrate Mix (Mix Bran,
Mustard Cake) to productive
animals-0.5 kg/h/d

12

I

Facility of drinking water (source and water
| utilized per day)

Submersible pumps-02 Nos
(Drinking through water
Troughs)

(13

|

| Regular cleaning (frequency per day) and
disinfection (lime sprinkling, other chemicals,
if any) of Gaushala and its surrounding

Removal of dung twice in a day.
Use of Lime & Malathion
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| |
| Method of disposal of solid waste (dung,
14 residual fodder, etc.): Composting/vermi- Eggﬂiﬁgﬂﬂd Efﬂgge{.;:ake
composting/Bio-gas/ process R
| Manufacture of dung wood/dung cake, etc. 5
[ I.
| Method of disposal of domestic hazardous
- waste, bio-medical waste as per the i
15| provisions of SWM Rules, 2016 and BMw | DeeP burial only
' Rules, 2016
16 Method of disposal of liguid waste (urine & | No individual and common
waste water): treatment/ irrigation treatment facility (Irrigation)
17 Whether floor should be paved properly with | Paved flooring with drain for
wastewater collection system? waste water collection system
18 | Services of animal health care and isolation | Yes, Veterinary services are
; (veterinary facilities) provided in the Gaushala
Method of disposal of dead animals g
198 (buriabburning) Deep Burial Method
20 | Whether Plantation or green belt provided? | Yes
Quality of wastewater and whether meeting | Not yet analysed. SPCB has to
21 | with environmental standards prescribed by | Notify the environmental
| SPCB standard in this regard.

Observation of Joint Committee:;

1. The Committes observed that during inspection of Kanha Gaushala at Kadaura block
Jalaun (UP) has no proper arrangement for Liquid waste treatment as per CPCB
guidelines for the environmental management of gaushala/dairy farms issued in July
2021 and manual for management of Gaushlas by ICAR New Delhi 2016.

2. During visit Committee has observed that wastewater is generated from floor cleaning,
bathing of animals, urine, etc. Bathing of animal is done occasionally & floor cleaning is
done mechanically. The urine usually discharges in drain without any treatment.
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3. During visit Committee has observed
environmental standard and also not yet

Consent under Water Act.

4. The Kanha Gaushalas Kadaura has not strengthe
Trevis at veterinary dispensary as per manual for

ICAR New Delhi 2016.
5. The Kanha Gaushala has adopted

disposal of solid waste (dung, residual fodder, etc.) as in
representative process of vermi-composting is under progress

premises for utilization of dung.

n veterinary facilities including
management of Gaushias by

Composting and making of Dung Cake for
formed by the gaushala
inside gaushala

2. Temporary Nirashrit Govansh Ashrya Sthal, Village, Pandora (UP):

Date of Inspection: 25.07.2022

Name, contact details and address

—

Temporary Nirashrit Govansh Ashrya ‘

H—I_ {5 ] i

Urban/ Peri-urban/ Rural

of Gaushala Sthal, Village, Pandora

Shri Ram Narayan (9651 597727) |
Year of establishment 2021 |J
Total area of Gaushala 01 acre |
Specify location of Gaushala: | o

o T

Size of Gaushala:

—  Small: up to 100 animals

_ Medium:101 to 1000 animals
- Large:More than 1000 animals

L4, ]

Small (85 animals)
Under Construction during the visit

|-_ Space requirement for each animal
[ Gaushala for standing, resting,
86 | loafing, feeding, movement,
| watering and ventilation

Could not assessed due absence of |
animals and without shelter and shade,
Needs to follow guidelines for the
environmental management of
gaushala/dairy farms issued in July
2021 and manual for management of |
Gaushlas by ICAR New Delhi 2016

Whether siting criteria is complying
. as per the Local Administration?
|

Complied (located in Gram Panchayat
land)

T Details of Registration with Local

'8 | Bodies/Municipal Corporation

Gram Panchayat

L
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[ [ Whether consent has been
‘9 obtained from Statutory authority?
If yes, details thereof

l

No, Yet to be obtained from SPCB

Method of identification and record

10 | managament

Animals were not present during the
visit

Total feed and fodder offered daily:
Quantity and type of Green fodder,
11 | Dry fodder and concentrate (along
; with seasonal variation)

Animals were not present during the
visit

No arrangement of feed and fodder
storage at Gaushala)

Facility of drinking water (source

12 | and water utilized per day)

Submersible purnps -01 No.
(Drinking through water Troughs)

Regular cleaning (frequency per
day) and disinfection (lime
sprinkling, other chemicals, if any)
of Gaushala and its surrounding

13

Animals were not present during the
visit

Method of disposal of solid waste
(dung, residual fodder, etc.):
Composting/vermi-composting/Bic-
gas/

Manufacture of dung wood/dung
cake, stc.

14

Animals were not present during the
visit

Method of disposal of domestic
hazardous waste, bio-medical
waste as per the provisions of SWM
Rules, 2016 and BMW Rules, 2016

15

Mot observed due to absence of
animals

Method of disposal of liquid waste
(urine & waste water). treatment/
irrigation

|1E

no provision for Liquid waste treatment |
as per CPCB guidelines for the
environmental management of
gaushala/dairy farms issued in July
2021 and manual for management of
Gaushlas by ICAR New Delhi 2016

| Whether floor should be paved
17 properly with wastewater collection

;I system?

Partially paved without drainage
system

18 Services of animal health care and
| isolation (veterinary facilities)

No veterinary facilities during visit
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! Method of disposal of dead animals
19 | (burial/burning) Deep Burial Method

:Whether Plantation or green belt
20 | provided? Not provided

| Quality of wastewater and whether
! 5¢ | meeting with environmental Yet to be notified by SPCB and
standards prescribed by SPCB subsequently obtained by the Gaushala

| 22 | Visit photographs Enclosed in Annexure-1l|

Observation of Joint Committee:

1. The Committee cbserved that Temporary Nirashrit Govansh Ashrya Sthal,
Village, Pandora (UP) has no proper arrangement for Liquid waste treatment
as per CPCB guidelines for the environmental management of gaushala/dairy
farms issued in July 2021 and manual for management of Gaushlas by ICAR
New Delhi 2016.

2. During visit Committee has observed that gaushala has no proper boundry wall,

without shelter and shade.

3. During visit Commitiee has observed that the Temporary Nirashrit Govansh

Ashrya Sthal has no veterinary facility,

4. The temporary Nirashrit Govansh Ashrya Sthal has not obtained Consent

under water act from SPCB.
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3. Temporary Nirasrit Govansh Ashrya Sthal, Village, Chatela (UP): Date of

Inspection: 25.07.2022
Name, contact details and address of Tempt}rrary Nirasrit Govansh Ashrya |
3 Sl Sthal, Village, Chatela
Shri Mohd Avesh
A 8009201818
2 Year of establishment 2021
'3 | Total area of Gaushala 05 ac
5 Specify location of Gaushala: Urban/
i 4 Peri-urban/ Rural Rural
!
| Size of Gaushala: -4
: ~ Small: up to 100 animals Medium (400 animals) :
5 ~ Medium:101 to 1000 animals Under Construction during the visit
~ Large:More than 1000 animals (animals not accommodated during
| visit)
SR T mr. Boe aﬁ".-nm Could not assessed due absence of
Gaushala for standing, resting, | _ . z
, : =7 % | animals and without shelter and shade.
|8 loafing, feeding, movement, watering (Under Construction )
' and ventilation
Whether siting criteria is complying as
7 per the Local Administration? Complied
| Details of Registration with Local '
8 Bodies/Municipal Corporation Gram Panchayat
Whether consent has been obtained |
9 f.rnm‘ Statutory authority? If yes, Vet o be sbtained
details thereof
Method of identification and record | » .0 were not present during the
10 | management it
visit
Total feed and fodder offered daily:
Quantity and type of Green fodder, | Animals were not present during the |
11 et
| Dry fodder and concentrate (along | visit
| with seasonal variation)
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12

Facility of drinking water (source and
water utilized per day)

Submersible pumps -01 No.
(Drinking through water Troughs)

13

Regular cleaning (frequency per day)
and disinfection (lime sprinkling, other
chemicals, if any) of Gaushala and its
surrounding

Animals were not present during the
visit

14

Method of disposal of solid waste
(dung, residual fodder, etc):
Composting/vermi-composting/Bio-
gas/

Manufacture of dung wood/dung
cake, ete.

Animals weare not present during the
visit

15

Method of disposal of domestic
hazardous waste, bio-medical waste
as per the provisions of SWM Rules,
2016 and BMW Rules, 2016

Animals were not present during the
visit

16

Method of disposal of liquid waste
(urine & waste water). treatment/

| irrigation

no provision for Liguid waste disposal
and treatment as per CPCB guidelines
for the environmental management of
gaushala/dairy farms issued in July
2021 and manual for

17

Whether floor should be paved
properly with wastewater collection
system?

No

18

Services of animal health care and
isolation (veterinary facilities)

No veterinary facilities available
during visit

18

Method of disposal of dead animals
(burial/burning)

Deep Burial Method

| 20

| Whether Plantation or green beit

provided?

Mo
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Quality of wastewater and whether
21 meeting with environmental Yet to be notified by SPCB and
- standards prescribed by SPCB subsequently obtained by the Gaushala i
22 | Visit photographs Aftached in Annexure-li

Observation of Joint Committee:

1. The Committee observed that Temporary Govansh Ashrya Sthal, Village,
Chatela (UP) has no proper provision for Liquid waste disposal and treatment
as per CPCB guidelines for the environmental management of gaushala/dairy
farms issued in July 2021 and manual for management of Gaushias by ICAR
New Delhi 2016.

2. During visit Committee has observed that at Govansh Ashrya Sthal, Village,

Chatela no animals were present during visit infrastructure was not satisfactory

no proper boundry wall, without sheiter and shade,

The Temporary Nirashrit Govansh Ashrya Sthal has no veterinary facility.

The temporary Nirashrit Govansh Ashrya Sthal has not obtained Consent

under water act from SPCB.

A w

- Kanha Gaushala, Sarsokhi (UP): Date of inspection: 25.07.2022

Name, contact details and address of | \anha Gaushala, Sarsokhi Nagar
| Palika Parishad Uarai
1 Gaushala

Shri Vimlapati
9415483860
Year of establishment 2021
Total area of Gaushala 02 hactare
Specify location of Gaushala: Urban/
4 Peri-urban/ Rural Rural

Size of Gaushala:

- Small: up to 100 animals

i - Medium:101 to 1000 animals
- Large: More than 1000 animals Medium (240 animals)

Space requirement for each animal
Gaushala for standing, resting, loafing,

i : area inadequate
6 |feeding, movement, watering and - 5
ventilation Needs to make the partitioning for

[ different category of animals.
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Whether siting criteria is complying as
7 per the Local Administration? Complied

Details of Registration with Local
8 | Bodies/Municipal Corporation Magar Palika Parishad

Whether consent has been obtained
from Statutory authority? If yes, details

tharaat Yet to be obtained _ K

Identification through INAPH Ear
Tag,

Record maintained are: Animal
Stock Register, Feed & Fodder
Register and Animal Treatment
Register

Method of identification and record
10 | management

s Green Fodder-02 kg/head/day:
Total feed and fodder offered daily;
| Quantity and type of Green fodder, Dry Dry Fodder (Gram Husk, Mascor

P Fodder)-3 kg/head/day:
11 | fodder and concentrate (along with : e
seasonal variation) Concentrate Mix (Mix Bran, Mustard

Cake) to productive animals-0.5
kg/h/d

Submersible pumps -01 No.
(Drinking through water Troughs)

Facility of drinking water (source and
12 | water utilized per day)

Regular cleaning (frequency per day)
and disinfection (lime sprinkling, other
13 | chemicals, if any) of Gaushala and its
surrounding

Remaoval of dug twice in a day. Use
of Lime & Malathion

Method of disposal of solid waste
(dung, residual fodder, etc):
Cnmpmsﬁng!venﬂi-mmpcrstinng]a-
14 | gas/

Manufacture of dung wood/dung cake,
elc,

Compesting and Dung Cake:
Dung wood machine installed

Method of disposal of domestic
hazardous waste, bio-medical waste
15 | as per the provisions of SWM Rules, | Deep burial
2018 and BMW Rules, 2016

Method of dispesal of liquid waste
16 | (urine & waste water): treatment/
irrigation

Collecting in Soak Pit after
treatment with bleaching water
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Whether floor should be paved _
17 properly with wastewater collection | Paved flooring with drain for waste

system? water collection system
18 Services of animal health care and | Yes, Veterinary services are
; isolation (velerinary facilities) provided in the Gaushala
! Method of disposal of dead animals
{19 | (burial/burning) Deep Burial Method
| | Whether Plantation or green belt
| 20 | provided? Yes
!- Quality of wastewater and whether s
54 meeting with environmental standards :L?;;g b:;‘gm:;t:if;:ﬁ:“d
prescribed by SPCB i ey BE
Gaushala
| 22 | Visit photographs Enclosed in Annexure-lll

Observation of Joint Committee:

1. The Committee observed that during inspection of Kanha Gaushala
Sarsokhi, Nagar Palika Parigshad Uarai, Distt. Jalaun (UP} has no
arrangement for treatment and disposal of waste water as per CPCB
guidelines for the environmental management of gaushala/dairy farms issuad
in July 2021 and manual for management of Gaushlas by ICAR New Delhi
20186. ;

2. During visit committee has observed that Kanha Gaushala has no adequate
open area for resting, loafing, and movement no partitioning of the sheds for
the different category of cattles , no provision of travis in veterinary dispensary
for treatment of animals.

3. The Committee has observed that Gaushala has no provision for Biogas plant
for proper disposal of dung although dung wood machine installed but not
utilising dung during visit.
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5. Kanha Gaushala, Pratapura Road, Nagar Pailika Parishad Jalaun (UP):
Date of Inspection: 26.07.2022

1 |Name, contact defails and address of Kanha Gaushala, Pratapura |

Gaushala Road, Nagar Pallika Parishad
Jalaun
Mrs Seema Tomar, EQ
Mobile No.09720877941
2 | Year of establishment 2018 7
3 | Total area of Gaushala . {1.0ha

4 | Specify location of Gaushala: Urban/ Peri- Urban
urban/ Rural

5 | Size of Gaushala:
— Small: up to 100 animals Medium (220 animals)
= Medium:101 to 1000 animals
- Large:More than 1000 animals

6 |Space requirement for each animal | Sufficient covered and open
Gaushala for standing, resting, loafing, | Area
| feeding, movement, watering and ventilation
| 7 | Whether siting criteria is complying as per | Yes, complied
the Local Administration?
8 |Details of Registration with Local | Directorate of Local Bodies
Bodies/Municipal Corporation (Urban Development Go UP)
9 | Whether consent has been obtained from | Yet to obtained
Statutory authority? If ves. details thereof
10 [ Method of identification and record | Identification through INAPH
management Ear Tag,
| Record maintained are; Animal
Stock Register, Feed & Fodder
Register and Animal Treatment
fe= it Reqgister
11| Total feed and fodder offered daily; Green & Dry Fodder-11 Qt/day
| Quantity and type of Green fodder, Dry | Concentrate (Mustard Cake,
fodder and concentrate (along with seasonal | White& barely Bran)-40 Kg/day

variation) Black Salt lick
12 | Facility of drinking water {source and water | Submersible Pump-01 No.
utilized per day) (Drinking through water
Troughs)

13 | Regular cleaning (frequency per day) and | Removal of dug twice in a day.
disinfection (lime sprinkling, other chemicals, | Use of Lime & Phenyl

. f if any) of Gaushala and its surrounding
Report of loint Committee 0.A.No. 394 of 2022 Poge 120f25
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Method of disposal of solid waste (dung,
residual fodder, efc.)) Composting/vermi-
composting/Bio-gas/

Manufacture of dung wood/dung cake, etc.

o Utilizing the dung for the Bio-
gas stabilization

» Proposing for vermi-compost
construction. Budget is
sanctioned and work is in
progress,

Method of disposal of domestic hazardous
waste, bio-medical waste as per the
prwmmns of SWM Rules, 2016 and BMW
,Ru!es 2016

Deep burial at Block Hospital

16

Method of disposal of liquid waste (urine &
waste water): treatmentfirrigation

No proper treatment and no

drainage system for collection of
liquid waste.

!

17

Whether fioor should be paved properly with
wastewater collection system?

Yes

18

Services of animal health care and isolation
(veterinary facilities)

Yes, Veterinary services are
provided in the Gaushala

19

Method of dispesal of dead animals

(burial/burning)

Deep Burial Method

20

Whether Plantation or green belt provided?

Yes, It is being developed by the
Gaushala.

21

Quality of wastewater and whether meeting
with environmental standards prescribed by
SPCB

Yet to be notified by SPCB and

subsequently cbtained by the
Gaushala

23

Visit photographs

Enclosed in Annexure-ll]

Observations of Joint Committee:

1.

2021 and manual for management of Gaushlas by ICAR New Delhi 2016.

The Committee observed that during inspection of Kanha Gaushala Pratapura
Road, Nagar Pallika Parishad Distt. Jalaun (UP) has no proper drainage system for
collection of Ligquid waste for waste water disposal and treatment as per CPCB
guidelines for the environmental management of gaushala/dairy farms issued in July

Ouring visit Committee has observed that wastewater is generated from floor cleaning,
bathing of animals, urine, etc. & collected near gaushala near bio gas plant, the urine
usually discharges in drain without any treatment.

During visit Committee has observed that SPCB has not yet prescribed environmental

standard and not issued notice to gaushalas for obtaining Consent under water act.
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6. Temporary Gaushala, Chhiriya Salempur, Gram Panchayat (UP): date of

inspection: 26.07.2022

1 [Name, contact details and address | Temporary =~ Gaushala,  Chhiriya
of Gaushala Salempur, Gram Panchayat
Distt. Jalaun{UP)
Mrs Sangeeta Devi, Secretary
Mobile No. 08318605938
2 | Year of establishment 2018
3 | Total area of Gaushala 0.486 ha
4 | Specify location of Gaushala: Urban/ | Rural
Peri-urban/ Rural
5 | Size of Gaushala:
~ Small: up to 100 animals :
~  Medium:101 to 1000 animals Medium
_ Large:More than 1000 animals | (Proposed to accommodate 143
animals)
' 6 | Space requirement for each animal Covered-270 Sq.m (Inadequate)
' Gaushala for standing, resting, | Open Area-4700 Sg/m
loafing, feeding, movement, watering | Feed Area-Sufficient
and ventilation
7 | Whether siting criteria is complying | Complied
as per the Local Administration?
8 | Details of Registration with Local | Gram Panchayat
Bodies/Municipal Corporation
g | Whether consent has been obtained | Yet to be obtained
from Statutory authority?if yes,
details thereof
10 | Method of identification and record | Identification through INAPH Ear Tag,
management Record maintained are: Animal Stock
Register, Feed & Fodder Register and
Animal Treatment Register
Though the animals were not present
11 | Total feed and fodder offered daily; | Animals were not available
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Quantity and type of Green fodder,
Dry fodder and concentrate (along
with seasonal variation)

12 | Facility of drinking water (source and | Submersible Pump-01 No.
water utilized per day) (Drinking through water Troughs)

13 | Regular cleaning (frequency per | No Animals are available
day) and disinfection (lime sprinkling,
other chemicals, if any) of Gaushala
and its surrounding

14 | Method of disposal of solid waste Composting of the dung
(dung, residual fodder, etc):

Composting/vermi-composting/Bio-
gas/

Manufacture of dung wood/dung
cake, etc,

19 | Method of disposal of domestic | Deep burial at Block Hospital
hazardous waste, bio-medical waste
as per the provisions of SWM Rules,

2016 and BMW Rules, 2016

16 | Method of disposal of liquid waste | No Animals are available
(urine &waste water):
treatment/irrigation

17 | Whether floor should be paved | Yes
properly with wastewater collection
system?

18 | Services of animal health care and | Yes, Veterinary services are provided
isolation (veterinary facilities) in the Gaushala

19 | Method of disposal of dead animals | Deep burial
(burial/burning)

20 | Whether Plantation or green belt | Yes, It is being developed by the
provided? Gaushala.

21 | Quality of wastewater and whether | Yet to be notified by SPCB and
meeting with environmental | subsequently obtained by the
standards prescribed by SPCB Gaushala

23 | Visit photographs Enclosed in Annexure-11|
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Observations of Joint Committee:

1. The Committee observed that during inspection of Temporary Gaushala, Chhiriya
Salempur, Gram Panchayat Distt.Jalaun (UP) animals were not found present
gaushala has no proper drainage system for collection of Liquid waste for waste water
disposal and treatment as per CPCB guidelines for the environmental management of
gaushala/dairy farms issued in July 2021 and manual for management of Gaushlas by
ICAR New Delhi 2016. '

2. During visit commitiee has observed that gaushala has no adequate infrastructure
shade and shelter for rehabilitation of animals and extension of covered area required
gaushala has no Proper fencing/boundry wall for safely accommodation of animals.

3. Gaushala has no drainage facility for collection of waste water.

7. Temporary Gaushala, Kailor, Gram Panchayat, Madhavgarh (UP):

1 | Name, contact details and address Temporary Gaushala, Kailor, Gram
of Gaushala Panchayat, Madhavgarh

Shri Amit Gurjar, Secretary

Mobile No, 09675265860

2 | Year of establishment 2019

3 | Total area of Gaushala 2500 Sgmt
4 | Specify location of Gaushala: Urban/ | Rural
Peri-urban/ Rural

| 5 | Size of Gaushala:
~ Small up to 100 animals Small (70)
- Medium:101 to 1000 animals

~ Large:More than 1000 animals

6 | Space requirement for each animal | Covered Area-155 sq m
Gaushala for standing, resting, | (Inadequate)

loafing, feeding, movement, | Open area-2345 s m
watering and ventilation

7 | Whether siting criteria is complying | Not complied, Near to School and
as per the Local Administration? community habitation area located at
' the entrance of Kailor village

8 |Details of Registration with Local | Directorate of Gram Panchayat
Bodies/Municipal Corporation
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4

9 | Whether consent has been obtained
from Statutory authority? If yes,
details thereof

Yet to be obtained

10 | Method of identification and record
management

Identification through INAPH Ear Tag,
Record maintained are: Animal Stock
Register, Feed & Fodder Register and
Animal Treatment Register

11 | Total feed and fodder offered daily:
Quantity and type of Green fodder,
Dry fodder and concentrate (along
with seasonal variation)

Dry Fodder-05 Kg/day/animal

Green fodder: sufficient

Concentrate mixture: information not
provided

12 | Facility of drinking water (source and
water utilized per day)

Submersible pumps-01 No.
(Drinking through water Troughs)

13 | Regular cleaning (frequency per
day) and disinfection (lime
sprinkling, other chemicals, if any) of
Gaushala and its surrounding

Remowval of dug twice in a day. |
Disinfection (lime sprinkling &other
chemical) not found

14 | Method of disposal of solid waste
(dung, residual fodder, elc):
Composting/vermi-composting/Bio-
gas/

Manufacture of dung wood/dung
cake, etc.

Composting of the dung in compost pit

15 | Method of disposal of domestic
hazardous waste, bio-medical waste
as per the provisions of SWM Rules,
2016 and BMW Rules, 2016

Deep burial at Block Hospital

16 | Method of disposal of liquid waste
{urine & waste water):
treatmentfirrigation

« No drainage system inside the
Gaushala for collection of the urine.

« No adequate infrastructure for
freatment and disposal of waste
water

Page 17of 26
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17 | Whether fioor should be paved | Yes, but water logging observed near |
properly with wastewater collection entrance
system?

18 | Services of animal health care and | Yes, Velerinary services are provided |
isolation (veterinary facilities) in the Gaushala

19 | Method of disposal of dead animals Deep Burial Method

(burial/burning)

20 | Whether Plantation or green belt | No space for green belt.
provided?

21| Quality of wastewater and whether | Yet to be notified by SPCBE and |
meeting with environmental | subsequently  obtained by the|
standards prescribed by SPCB Gaushala

23 | Visit photographs Enclosed in Annexure-1l|

Observations of Joint Committee:

1. The Commitlee observed that during inspection of Temporary Gaushala, Kailor,
Gram Panchayat, Madhavgarh Distt. Jalaun (UP) has no drainage system for
collection of Liquid waste for waste water disposal and treatment as per CPCR
guidelines for the environmental management of gaushala/dairy farms issued in July
2021 and manual for management of Gaushlas by ICAR New Delhi 20186,

2. The committee observed some deviations in functioning / management of gaushala
/ temporary goashrya sthal, etc regarding implementation of guidelines provided by
CPCB and ICAR. Water logging observed near entrance of Gaushala

3. During Visit Joint Committed has Observed that the Siting criteria of Gaushala is not

| complied by the Gaushala located on the entrance of village and near school of
village, Kailor.

4. The Committee observed that gaughala has inadequate covered area

During Visit Joint Committed has Observed that Gaushala has no drainage system

for collection of liquid waste.
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8. Kanha Gaushala, Rampura, Nagar Pallika Parishad Jalaun UP):
Date of Inspection: 26.07.2022

3

Name, contact details and address
of Gaushala

Kanha Gaushala, Rampura, Nagar
Pallika Parishad Jalaun

Shri Rajiv Kumar, EQ

Mobile No.08189078201

Year of establishment

2018

Total area of Gaushala

50ha

Specify location of Gaushala:
Urban/ Peri-urban/ Rural

Peri-Urban

Size of Gaushala:

-~ Small: up to 100 animals

- Medium:101 to 1000 animals
- Large:More than 1000 animals

Medium (252 animals)

Space requirement for each animal
Gaushala for standing, resting,
loafing, feeding, maovement,
watering and ventilation

Sufficient covered and open area
(category wise catlle
available)

sheds f

Whether siting criteria is complying
as per the Local Administration?

Yes, complied

Details of Registration with Local
Bodies/Municipal Corporation

Directorate of Local Badies (Urban
Development GoUP)

Whether consent has been obtained
from Statutory authority?lf yes,
details thereof

Yet fo be obtained

10

Method of identification and record
management

Identification through INAPH Ear
Tag,
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Record maintained are: Animal
Stock Register, Feed & Fodder
Register and Animal Treatment
Register

| {bunau‘burmng}

11 | Total feed and fodder offered daily: | Green & Dry Fodder-08 kg
Quantity and type of Green fodder, | day/animal
Dry fodder and concentrate (along | Total concentrate feed (Mustard
with seasonal variation) Cake, Wheat & barely Bran)-15
| Kg/day
12 | Facility of drinking water (source | Submersible pumps -01 No.
and water utilized per day) (Drinking through water Troughs)
13 | Regular cleaning (frequency per | Removal of dug twice in a day. Use
day) and disinfection (lime | of Lime & and Phenyl
sprinkling, other chemicals, if any) of
Gaushala and its surrounding
| 14 | Method of disposal of solid waste | Composting of the dung
(dung, residual fodder, etc.):
Composting/vermi-composting/Bio-
gas/
Manufacture of dung woodidung
cake; etc
15 | Method of disposal of domestic | Deep burial
hazardous waste, bio-medical
waste as per the provisions of SWM
Rules, 2016 and BMW Rules, 2016
16 | Method of disposal of liquid waste | No proper drainage facility
(urine & waste water):
treatmentfirrigation
17 -[ Whether floor should be paved | Yes
properly with wastewater collection
system?
18 | Services of animal health care and | Yes, Veterinary services are
isolation (veterinary facilities) provided in the Gaushala
19 | Methed of disposal of dead animals | Deep burial
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Whether Plantation or green belt | Yes, it is developed by the
provided? Gaushala

21 | Quality of wastewater and whether | Yet to be notified by SPCB and
meeting with  environmental | subsequently obtained by the
standards prescribed by SPCB Gaushala

| 23 | Visit photographs Enclosed in annexure-li|

Observations of Joint Commitiee:

1. The Committee chserved that during inspection of Kanha Gaushala at Kadaura block
Jalaun (UP) has no proper provision for Liquid waste disposal and treatment as per
CPCB guidelines for the environmental management of gaushala/dairy farms issued in
July 2021 and manual for management of Gaushlas by ICAR New Delhi 2016.

2. During Visit the joint Committee has observed that Gaushala has no drainage facility
for collection of liquid waste.

3. During Visit committee has observed that gaushala has no adequate infrastructure for
disposal of solid waste and utilization of cow dung except Composting of the dung.

4. Gaushala has not planned for installation of Bio gas plant for proper treatment and
disposal of Solid waste as per CPCB guidelines.

9. Kanha Gaushala, Chamari, Kadura UP):Date of Inspection: 25 & 26 .07.2022

1 Name, contact details and address | Kanha Gaushala, Chamari Kadura

of Gaushala Mrs Vimia Pandey
Mobile No.07305623876
2 Year of establishment 2021
3 | Total area of Gaushala 1.0hactare
4 Specify  location of Gaushala: | Rural
Urban/ Peri-urban/ Rural |

5 | Size of Gaushala: |
-~ Small; up to 100 animals
~ Medium:101 to 1000 animals Medium (471 Animals)
- Large:More than 1000 animals

6 Space requirement for each animal | Sufficient covered and open area
Gaushala for standing, resting, | (category wise cattle sheds available)

Report of Joint Committee 0.A.No.394 of 2022 Page 2mf 2 2
F";’f:fzb .ﬂﬁ/"’#wﬁm F\M.tr% b #g

29




loafing, feeding,
watering and ventilation

movement,

Whether siting criteria is complying
as per the Local Administration?

Yes, complied

Details of Registration with Local
Bodies/Municipal Corporation

Gram Panchayat

Whether consent has been obtained
from Statutory authority?lf vyes,
details thereof

Yet to obtained

10

Method of identification and record
management

Identification through INAPH Ear
Tag,

Record maintained are: Animal Stock
Register, Feed & Fodder Register and
Animal Treatment Register

1

Total feed and fodder offered daily:
Quantity and type of Green fodder,
Dry fodder and concentrate (along
with seasonal variation)

Green & Dry Fodder-05
Kg/day/animal
Concentrate (Mustard Cake, White&

barely Bran)-01 Kg/day/animal

12

Facility of drinking water {source
and water utilized per day)

Submersible pumps -01 No.
(Drinking through water Troughs)
01 Tank-10000 Litres

13

Regular cleaning (frequency per
day) and disinfection (lime
sprinkling, other chemicals, if any) of
Gaushala and its surrounding

Removal of Dung Twice Daily, Use of
Lime powder and Phenyl

——e

14

Method of disposal of solid waste
(dung, residual fodder, etc.):
Composting/vermi-composting/Bio-
gas/

Manufacture of dung woed/dung
cake, eic.

= Utilizing the dung for Gobar gas.
plant. (under process) |

+ Cow dung used to prepare several |
kinds of Idols, and other unigue
things.

15

Method of disposal of domestic
hazardous waste, bio-medical waste
as per the provisions of SWM Rules,
2016 and BMW Rules, 2016

Deep burial

18

Method of disposal of liquid waste

{urine & wasle water):

treatment/irrigation

No individual and commaon  treatment

facility
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Drain out in the soak pit after
chlorination

Whether floor should be paved | Yes
properly with wastewater collection | Improper slope in open area needs

| system? proper slope and pavement for
passage
18 | Services of animal health care and | Yes, Veterinary services are provided
isolation (veterinary facilities) in the Gaushala
18 | Method of disposal of dead animals | Deep burial -
(burial/burning) '~;
20 | Whether Plantation or green belt | Yes, It is being developed by the

l provided? Gaushala.

21 | Quality of wastewater and whether | Yet to be notified by SPCB and |
meeting with environmental | subsequently obtained by the
standards prescribed by SPCB Gaushala

22 | Visit photographs Enclosed in annexure-ill

Observations of Joint Committee:

g &

The Committee observed that during inspection of Kanha Gaushala, at Chamari,
Kadura (UP) has no arrangement for Liquid waste treatment as per CPCB guidelines
for the environmental management of gaushala/dairy farms issued in July 2021 and
manual for management of Gaushlas by ICAR New Delhi 2016.

During visit Committee has observed that Gaushala has improper siope in open area
no proper boundary wall many animals left out from Gaushala, as per record and
gaushala has no interfocking approach roads water logging inside gaushia has been
observed.

During visit Committee has observed that wastewater is generated from floor cleaning,
bathing of animals, urine, etc. Bathing of animal drain without any treatment.

During visit Committee has observed that SPCB has not yet prescribed environmental
standard and also not yet issued notice to gaushalas for obtaining Consent under
water act.

During visit committee has observed that for solid waste management gaushala has
adopted combination of disposal/utilization methods like manufacturing of idols from
Cow dung used to prepare several kinds of Idols, and other unique things, dung
wood composting and biogas generation (Under process)

Gaushala has setup biogas/compressed biogas production facility by district
administration Jalaun , which was under commissioning stage during visit.
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10.Slaughter house

The Joint Committee visited the locations of meet shops operating in Bajaria, Ambedkar nagar
chauraha, konch bus stand, Vikas bhawan. collectrate tiraha and Kabeer nagar areas of Urai
distt Jalaun. As informed by Nagar Nigam Urai approx..80-85 meet shops are operaticnal
without license in Orai, distt Jalaun. District administration Jalaun has informed that no legal
or illegal slaughter house is operated in urban or rural area of the district. During visit joint
commitiee could not find any legal or illegal operational slaughter house. As mentioned, vide
letter number no. 1219/21-LBA dated: 27.7.2022 issued from administration, Jalaun, (enclosed
in annexure-iv). During visit to the area concerned few small meet shops were found
operational without vaiid license. ULBs required to take appropriate action in this regard to
ensure implementation of environmentally sound management system to maintain the
surrounding area clean.

Recommendations of the joint committee:

1. All Gaushalas / temporary goashrya sthal located in district Jalaun shouid
comply with the revised "Guidelines for environmental management of dairy
farms and gaushalas" published by CPCB in 2021 for environmental issues,
waste management and regulatory / monitoring mechanism for gaushalas
.The "Manual on Management of Gaushalas" published by the Indian Council
of Agricultural Research provides information on minimum infrastructure
(housing and ancillary) required for gaushalas, feeding management, protocol
for identification and record keeping of animals, segregation and isolation of
animals, veterinary care, maintaining hygiene as well as disposal of animal
waste.

2. SPCEB shall publish a public notice for Gaushalas to obtain consent to establish
and consent to operate under Water Act, 1974 as well as Air Act, 1981 as per
the categorization of industries in Orange and Green Category, respectively.

3. Incase of any violation of environmenial norms under Water (Prevention and
Contral of Pollution) Act, 1974, Air (Prevention and Control of Pollution) Act,
1981 and Environmental (Protect) Act, 1986 by Dairy farms and Gaushalas,
concerned SPCBs/PCCs should impose environmental compensation as per
CPCB methodology for “"Environmental Compensation to be levied on
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industrial Units”, for damaging the environment and in order to stop polluting
activity and initiate prosecution for repeatedly polluting units.

4. SPCB/ocal bodies/municipal corporations shall upload  Environmental
Guidelines on their website and also circulate to all Dairy farms and
Gaushalas.

5. Concerned SPCB/local bodies/corporations should monitor dairy farms and
gaushalas on regular basis

6. All gaushalas/Temporary goshalas/Nirashrit guvénsh ashray sthal should
ensure proper disposal of bovine dung and wastewater to check compliance

of environmental norms.

7. SPCB will consider carrying capacity of surroundings while allowing a new
establishment and laying down environmental norms.

8. Water should be judiciously used for bathing of bovines and other services
including floor cleaning to contain wastewater quantity to 50 litres/day/ bovine.

9. They may set-up individual or commoen treatment facilities where in cluster,
Local bodies/corporations/SPCBs  should facilitate Dairy farmers/
entrepreneurs/NGOs in setting up of individual or common treatment facilities

10. All animals maintained at Gaushalas should be given adequate shelter to save
them from inclement/harsh weather conditions and enough space to roam
around, lie down and stand up again. Animals should be segregated /grouped
in various groups based on their age for better management.

11.Feed and particularly green fodder should available in required quantity.
Animals are given more dry fodder and little or insufficient green fodder and
concentrate cattle feed.

12. Plantation of trees or green belts, wherever feasible, to provide a barrier
against spread of foul smell or noise originating from them.

13. Lecal bodies/municipal corporations shall publish a public notice in
newspapers and on their website for registration of Dairy farms and Gaushalas
as per municipal laws. Registration may be done preferably through online
mode and same may be displayed at their websites.
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14. SPCB should provide training and consultation to Gram Panchayat for
implementation of guidelines in their jurisdiction. Gram Panchayat should
ensure implementation of guidelines by Dairy farms and Gaushalas falling
under their jurisdiction for handling and management of wastes. Hands on
practical trainings on environment/waste management & treatment
technologies, scientific feeding for enteric methane reduction, waste to wealth

management

programme, etc. should be

provided Gaushala

workers/entrepreneurs by local bodies/ SPCBs/PCCs on regular interval,

S. Name of the Joint committee members and Signature
No. |Department
1. Sh. AK. Tripathi, Scientist - ‘'C', CPCB, Regional b
Directorate, Lucknow (Nodal Agency) Rﬁ%ﬁ—‘ﬂ
2 Dr. Sanjay Gorani,Dy. General Manager, Animal N -
Breeding Group,NDDB, Anand (Gujrat) r‘?ii e
3. | Dr Ajayvir Singh Sirohi, Principal Scientist, ICAR- N e e
CIRC, Meerut, Uttar Pradesh. 4 %ﬁjg‘{*
|4, Ms Deepa Arora, Regional Officer, UPPCB, RO, M{H )
¥ A5 o
Jhansi. : 11
5. | Shri Mohd Rashid, Manager, NDDB, Lucknow R‘gj}/'
8. Dr Surendra Singh, Deputy Chief Veterinary Officer
(CVO), Jalaun B/‘
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Annexure-ll|

Annexure-lll

Photo Gallery: Kanha Gaushala, Block Kadaura, DistrictJalaun (UP).
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Photo3: Joint Committeeat KadauraGaushal
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Photo5: Shaded Mangering area of KanhaGaushala Photo6: Bio -Composting and vermi Composting
area
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Photo Gallery: Temporary Nirasrit Gauvansh Ashray Sthal, Village, Pandaura,
Jalaun, (UP)

.
g GPS Map Camera

Kadaura, Uttar Pradesh, India

XRFF+9RX, Kadaura, Uttar Pradesh 285203, India
Lat 25.97462°

Long 79.822841°

25/07/22 04:34 PM

S o

N n GPS Map Camera

Kadaura, Uttar Pradesh, India

XRFF+9RX, Kadaura, Uttar Pradesh 285203, India
Lat 25.974615°

Long 79.822839°

25/07/22 04:34 PM

|
£ [ ops mee camers

Kadaura, Uttar Pradesh, India

XRFF+9RX, Kadaura, Uttar Pradesh 285203, India
Lat 25.974617°

Long 79.822842°

25/07/22 04:34 PM

o A

3PS Map Camera

Kadaura, Uttar Pradesh, India

XRFF+9RX, Kadaura, Uttar Pradesh 285203, India
Lat 25.974536°

Long 79.823012°

25/07/22 04:33 PM

i G

Kadaura, Uttar Pradesh, India
XRFF+9RX, Kadaura, Uttar Pradesh 285203, India
Lat 25.974554°
Long 79.82293°
25/07/22 04:33 PM
A o, iy Tl G s

Photo5: Another Feeding stall for animals

e~
Q GPS Map Camera

Kadaura, Uttar Pradesh, India

XRFF+9RX, Kadaura, Uttar Pradesh 285203, India
Lat 25.974546°

Long 79.822997°

25/07/22 04:33 PM

Photo 6: Shattered Gaushala used few months in a
year
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Photo Gallery: Temporary NirasritGauvanshAshray Sthal, Village, Chatela, Jalaun,
UP

79
) 6P Map Camer

Chatela, Uttar Pradesh, India

Unnamed Road, Chatela, Uttar Pradesh 285203, India
Lat 25.94663°

Long 79.809461°

25/07/22 05:14 PM

Photol: Temporary Gaushala at Chatela
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Q GPS Map Camera
s

Chatela, Uttar Pradesh, India

Unnamed Road, Chatela, Uttar Pradesh 285203, India
Lat 25.929266°

Long 79.804953°

25/07/22 05:17 PM

Chatela, Uttar Pradesh, India

Unnamed Road, Chatela, Uttar Pradesh 285203, India
Lat 25.929277°
Long 79.804964°

Google 25/07/22 05:18 PM

A s R LA TN 555 S 207 S i

Photo3: Shelter construction in progress

Photo3: Shelter construction in progress

Chatela, Uttar Pradesh, India
Chatela, Uttar Pradesh, India
Lat 26.928978°

Long 79.804784°

25/07/22 056:36 PM

Photo5: Shelter construction in progress

- 79
B 075 vap camens

Chatela, Uttar Pradesh, India

Unnamed Road, Chatela, Uttar Pradesh 285203, India
Lat 25.94663°

Long 79.809461°

25/07/22 05:14 PM

Photo 6: Shelter construction in progress
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Photo Gallery: Kanha Gaushala, Sarsokhi,District Jalaun (UP).
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p GPS Map Camera

e
‘) GPS Map Camera

Rewa, Uttar Pradesh, India
Rewa, Uttar Pradesh, India
Lat 26.025522°
Long 79.517929°
25/07/22 07:49 PM
Y —— - - -

Rewa, Uttar Pradesh, India
Rewa, Uttar Pradesh, India
Lat 26.025527°

Long 79.518016°

25/07/22 07:48 PM

Photo2: Wheat straw storage godown

Rewa, Uttar Pradesh, India
Rewa, Uttar Pradesh, India

Lat 26.025656° . .
Long 79.517717° Photo3: Joint Committee at Kanha Gaushala

25/07/22 07:59 PM

Rewa, Uttar Pradesh, India
Rewa, Uttar Pradesh, India
Lat 26.025572°

Photo5: Cow Dung wood making machine Lo >
25/07/22 08:06 PM

e

Photo 6: Water Turf for Animals
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Photo Gallery: Kanha Gaushala, Pratapura Road, District Jalaun (UP).
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Photo5:

Beriabujurg, Uttar Pradesh, India
588M+GQM, Gohan - Jalaun Rd, Beriabujurg, Uttar Pradesh
285123, India

Lat 26.166475°

Newly constructed Biogas plant

Photo 6: Covered Animal shade
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Photo Gallery: Temporary NirasritGauvanshAshray Sthal, Village,

ChiriyaSalempur, Jalaun, UP

o~
Q GPS Map Camera

Chhiriya Salempur, Uttar Pradesh, India

5796+5P5, Chhiriya Salempur, Uttar Pradesh 285123, India
Lat 26.167078°

Long 79.259739°

26/07/2212:44 PM
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Q OPS Map Camera

Chhiriya Salempur, Uttar Pradesh, India
Orai - Mihona Rd, Chhiriya Salempur, Uttar Pradesh 285123,
India

Lat 26.169298°

Long 79.259832°

26/07/22 12:49 PM

_ K o7s on comors
Chhiriya Salempur, Uttar Pradesh, India
Orai - Mihona Rd, Chhiriya Salempur, Uttar Pradesh 285123,
India
Lat 26.169347°
Long 79.259817°
26/07{22 12:50 PM

Pradesh, India
Orai - Mihona Rd, Chhiriya Salempur, Uttar Pradesh 285123,
India
Lat 26.169167°
Long 79.269936°
26/07/2212:48 PM
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Google
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Photo3: Another Animal feeding stall
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B 6Ps Map camera

Chhiriya Salempur, Uttar Pradesh, India
Orai - Mihona Rd, Chhiriya Salempur, Uttar Pradesh 285123,
India

Lat 26.168885"°

Long 79.260183°

26/07/2212:44 PM

Photo5: Temporary boundaries of Gaushala

o
B3 crs Mo camern

Chhiriya Salempur, Uttar Pradesh, India
Orai - Mihona Rd, Chhiriya Salempur, Uttar Pradesh 285123,
India

Lat 26.168934°

Long 79.260205°

26/07/22 12:44 PM

v

Photo 6: Joint Committee at Gaushala
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PhotoGallery:Temporary Nirasrit GauvanshAshray Sthal, Village, Kailor,

Madhavgarh,

Jalaun, UP
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B ors Map camera
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Kailor, Uttar Pradesh, India

B5XM+J6X, Rampura-Jagammanpur Rd, Kailor, Uttar
Pradesh 285126, India

Lat 26.249461°

Long 79.182188°

26/07/22 01:66 PM
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a GPS Map Camera
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GAYTRI MATA
MANDIR
oogle,
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Kailor, Uttar Pradesh, India

753M+8H7, Rampura-Jagammanpur Rd, Kailor, Uttar
Pradesh 2851286, India

Lat 26.262953°

Long 79.183168°

26/07/22 01:56 PM

Photo2: Congested gaushala with water logging
issue

N
£ ops Map camers
i :

Kailor, Uttar Pradesh, India

| -
L '9 753M+8H7, Rampura-Jagammanpur Rd, Kailor, Uttar
Pradesh 285126, India
AYTRI MATA Lat 26.252953°
MANDIR

Long 79.183168°

Go gle, 26/07/22 01:56 PM

N RS .
Kailor, Uttar Pradesh, India
753M+8H7, Rampura-Jagammanpur Rd, Kailor, Uttar
Pradesh 285126, India
Lat 26.252902°

Long 79.183132°
26/07/22 01:58 PM
. AR SN N

Kailor, Uttar Pradesh, India
753M+8H7, Rampura-Jagammanpur Rd, Kailor, Uttar
Pradesh 285126, India
Lat 26.252854°
“_.C;pl F r,_ Long 79.183065°
2Rogle 26/07/22 01:58 PM
S - -

Photo5: Water logging issues

amera

Kailor, Uttar Pradesh, India

753M+8H7, Rampura-Jagammanpur Rd, Kailor, Uttar
Pradesh 285126, India

Lat 26.253037°

BAYTRI MATA

MANDIR Long 78183181°
Google 26/07/22 01:56 PM
v/mmAIA el :
Photo 6: Joint Committee at inspection
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Photo Gallery: Kanha Gaushala Rampura, District Jalaun (UP).

o | GPS Map Camera
Rampura, Uttar Pradesh, India

BHAIRAV JI UNMATELLED Rd, Rampura, Uttar Pradesh
285127, India

Lat 26.354786°

Long 79172666°

26/07/22 02:54 PM

PS Map Camera

Rampura, Uttar Pradesh, India
Rampura-Machhand-Bhind Rd, Rampura, Uttar Pradesh
285127, India

Lat 26.354738°

Long 79.17438°

26/07/22 03:02 PM

Photo2: Animals roaming in the Gaushala

3 .
Rampura, Uttar Pradesh, India
Rampura-Machhand-Bhind Rd, Rampura, Uttar Pradesh
285127, India
Lat 26.354934°
Long 79174576°
26/07/22 03:05 PM

Rampura, Uttar Pradesh, India
Rampura-Machhand-Bhind Rd, Rampura, Uttar Pradesh
285127, India

Lat 26.364904°

Long 79174522°

26/07/22 03:05 PM

&5

Rampura, Uttar Pradesh,

Photo5: Availability of Cattle Feed in Godown

f S Map Camera
Ninawali Jagir, Uttar Pradesh, India
963M+P77, Rampura-Machhand-Bhind Rd, Ninawali Jagir,
Uttar Pradesh 285127, India
Lat 26.3564106°
Long 79182893°
26/07/22 03:01 PM
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Photo 6: Water logging issue advice to improve it
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Photo Gallery: Kanha Gaushala Chamari

, District Jalaun (UP).

' N.mr-—)mp“mmdmﬂ Q GPS Map Camera
Chamarl, Uttar Pradesh, India
2HG7+PG9, Chamari, Uttar Pradesh 285202, India
Lat 26.026996°
Long 79.563669°
25/07/22 06:46 PM

Photo2: Animals in covered shelter

2% [ o5 Mep cComera
Chamari, Uttar Pradesh, India
2HG7+PG9, Chamari, Uttar Pradesh 2865202, India
Lat 26.026967°

Long 79.566323°
26/07/22 06:566 PM

Photo3: Due to heavy rain and kacchha floor water
logging issue

i

Chamari, Uttar Pradesh, India

2HG7+PGY9, Chamari, Uttar Pradesh 285202, India
Lat 26.026956°

Long 79.562686°

26/07/22 06:58 PM

Photo3: Clean water turf for animals

GPS Map Camera

Chamari, Uttar Pradesh, India
2HG7+PG9, Chamari, Uttar Pradesh 285202, India
Lat 26.026975°
Long 79.662743°
26/07/22 06:58 PM
-

Photo5: Newly constructed biogas plant yet to be

functional

a GPS Map Camera
Chamari, Uttar Pradesh, India
2HG7+PG9, Chamari, Uttar Pradesh 285202, India
Lat 26.027103°
Long 79.562633°
26/07/22 07:01 PM

Photo 6: Covered Boundaries of the gaushala
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Annexure-V

Item No.2 (Court No. 2)

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH

(By Video Conferencing)

Original Application No. 394 /2022

Pushpendra Kumar Applicant

Versus

Block Development Officer, Kadaura & Ors. Respondents

Date of hearing: 27.05.2022

CORAM: HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER
HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER

Applicant : Mr. Ranjan Kumar Rai Advocate.

ORDER
1. The applicant has filed the present application under Section 18(1)
read with Sections 14, 15, 16 and 17 of the National Green Tribunal Act,

2010 seeking the following reliefs:

“a. Direct the respondent to implement the CPCB guidelines
for the environmental management of Gaushala/ dairy farms
issued in July, 2020 and Manual on Management of Gaushalas
by ICAR New Delhi vide dated 03 May 2016 in all Government
Gaushalas running in district Jalaun managed by EO, Nagar
Panchayats/ Nagar Palaika in urban area and by Block
Development Officer at village level.

b. Direct the respondent to implement the basic essential facilities
like concrete floor, adequate shelter environment friendly nutrious
diet, space as per BIS standard, regular treatment, regular
cleaning of cow dung to avoid the environmental pollution failing
to which environmental compensation to be imposed on these
government Gaushalas to save the environment.

c. Direct the respondent to maintain the quality and dosage of

feed/forage/supplements in order to reduce enteric methane
/harmful.
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d. Direct the respondent to implement the complete ban o the
illegal slaughter houses and slaughtering of animals in meat
shops running in District Jalaun.

e. Direct the respondents to ban and impose of environmental
compensation on the licensed slaughter houses for not following
the SWM Rules, 2016 environmental norms, CPCB Guidelines for
slaughter houses published in 2017 as characterization waste
management practices and best available pollution control
technologies in slaughter houses along with other environment
norms passed by this Hon’ble Tribunal in O.A. No.339 of 2013
(Krishnkant Singh Hoon & Anr. Vs. Union of India & Ors.) dated
23.12.2014, wherein a complete ban was imposed on the
slaughter of animals is illegal slaughter houses and meat shops
was imposed by this Hon’ble Tribunal.

f.- To appoint oversight committee, Lucknow headed by Justice
S.V.S Rathore as nodal/compliance authority in this case as
above mentioned violations are running under protection &
collusion of biased UPPCB and OA. No.41/2020 & 94/2022 fo
district Jalaun against the respondents is already being
monitored by the committee.”

2. The applicant has submitted that the Chief Secretary, Government
of Uttar Pradesh issued order vide notification dated 02.01.2019, to
establish Gaushalas in villages (Gram Panchayats) and in Urban Areas
(Nagar Nigam/Palika/Panchayat) to solve the problem of stray cattle.
Under the above said notification, Block Development Officer of each
block is appointed as President of all Gaushalas/Nirashrit Ashray Sthals
(Stray Cattle Shelter) running in the villages of the Block while District
Magistrate is appointed as President for all Gaushalas/Nirashrit Ashray
Sthals running in the District. In compliance with the above said
notification, 370 Gaushalas have been set up in District Jalaun. The
Gaushalas/Nirashrit Ashray Sthals are not following the Solid Waste
Management Rules 2016, CPCB guidelines for the Environmental
Management of Dairy Farms and Gaushalas, Manual on Management of
Gaushalas by Indian Council for Agricultural Research (ICAR) and the
Gaushalas/Nirashrit Ashray Sthals are being run in violation of the
environmental norms, rules and regulations. Number of cattle kept in the

Gaushalas/Nirashrit Ashray Sthals is higher than the capacity. The
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Gaushalas/Nirashrit Ashray Sthals are discharging cattle dung and
waste water into the canals/drains leading to water clogging/water
pollution/contamination of ground water. The Gaushalas/ Nirashrit
Ashray Sthals do not have concrete floor and proper shelter to save the
cattle from chilly winter and scorching summer. The cows are kept in
the open where the dung and urine lies scattered and there is no regular
cleaning thereof due to which the cattle get diseases of the foot and the
mouth which are spread from one livestock to another. Many livestock
died inside these Gaushala/Nirashrit Ashray Sthals. Proper fodder is not
served to the cows/stray cattle. Parali of Paddy (stems of residual of
crop), which is sometimes rotten, is used as fodder which is harmful for
the health of the livestock. None of the Gaushalas/ Nirashrit Ashray
Sthals has taken consent to operate from the concerned authorities
under the Water (Prevention and Control of Pollution) Act, 1974 and the

Air (Prevention and Control of Pollution) Act, 1981.

3. The applicant has further submitted that a complete ban was
imposed on illegal slaughter houses and slaughtering of animals in the
shops vide order dated 30.01.2014 passed by Hon’ble Supreme Court
in Laxmi Narain Modi Vs. Union of India and others (Writ-C-
309/2003 with Writ 330/2001, 44/2004) and Order dated
23.12.2014 passed by this Tribunal in O.A. No.339/2013 titled as
Krishankant Singh Hoon and another Vs. Union of India and
another, but illegal slaughter houses are being run in urban areas and
villages of entire district Jalaun and slaughtering of animals ruthlessly/
brutally and sale of the meat in violations of environmental norms is

causing sever environmental pollution.
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4. We have heard learned Counsel for the applicant and gone through
the relevant record. The averments made in the petition raise
substantial questions relating to environment arising out of the
implementation of the enactments specified in Schedule-I to the National

Green Tribunal Act, 2010

5. Let notices be issued to the respondents requiring them to file their
replies specifically responding to all material averments made in the

application within one month.

6. The applicant is directed to take requisite steps for service of
notices on the respondents and file affidavit regarding the same by email

at judicial-ngt@gov.in within seven days.

7. At the same time, in view of the averments made in the application,
we are also of the considered view that the facts averred require due
verification and also immediate remedial action by the concerned
statutory authorities/governmental officials /agencies. Accordingly, we
constitute Joint Committee comprising of representatives of CPCB,
Principal Secretary of Animal Husbandry, Government of Uttar Pradesh,
UPPCB, ICAR and National Dairy Development Board and direct the
same to verify the factual position, look into the grievances of the
applicant and take remedial action in accordance with law by following
due process within one month from the date of receipt of a copy of this
order. In view of the importance of the matter involved and its
ramifications, CPCB will be the Nodal Agency for coordination and
compliance. Factual and action taken report may be furnished within two
months by e-mail at judicial-ngt@gov.in preferably in the form of

searchable PDF/OCR Support PDF and not in the form of Image PDF.
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8. List for further consideration on 24.08.2022.

9. A copy of this order, along with a copy of the application, be
forwarded to the CPCB, Principal Secretary of Animal Husbandry,
Government of Uttar Pradesh, UPPCB, ICAR and National Dairy

Development Board by e-mail for compliance.

Arun Kumar Tyagi, JM

Dr. Afroz Ahmad, EM

May 27, 2022
Original Application No. 394 /2022
AG
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